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ACT. No. IX or 1941,

[PassED BY THE INDIAN LEGISLATURE.]

(Received the dssent of the Governor General on the 31st
March, 1941.)

An Act further to amend the Intliah Tariff Act, 1934.

WHEREAS it is expedlent further to amend the
Indian Tariff Act, 1934, for the purpose herein-
after appearing;

Tt is hereby enacted as follows :—

1. This Act may be called the Indian Tariff (Amend- Short title,
ment) Act, 1941,

2. In the First Schedule to the Indian Tariff Act, Amendmens
1934,1in Items Nos. 10 (1) and 11 (1), in the last column, 35,?3;5;‘%%
for the fignre ““ 1941 " the ﬁgure 1942 " shall be sub- X of

© stituted,
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